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ar.#1.[. 283(31).— ¥ rfafae, 1989 (1989 T 24) (37 a1 3 ATAAIH 2008 F w7 H Fafdqd)
T 9T 20 T ITLTT (1) BT T&T RAT T TART FIA gU, Feal T qLHIT HT Tg THTTT & S & 18 o
AR TSI & forw, sgfw, S dferm fawor sq 9 99w sqg=t § *ar @ g, @ & ai=ser &
fAoaTas % forT sraferd g, o Ted  F=IaT el § J9arar I@d TreaE? 6 (8.40 fB) 3w avemT
FIATH AT (7.55 Tht) TRATSHT Afgd THIS - FHATAT (46.45 FoheT) & s afadd, TagT T g
T ATAART XA o AT LTS T TTIUIT FIAT g

I<F W H == TE ATAT HI5 AT SAT<h, TN TSI H 36 ATEAAT o TR1TT 0l AT o qie ot
F srateyr = fiq, 36 aferfaae v amer 20 S F7 IT-oTT (1) F Tgd TAIh I & oIy UHT i & Atz
¥ IR 9T A=Y 35T FhalT 2

Y T ATTTT qeqH TSI ATHT I SATerHTLT qraet!, qTeT JaT 9ad waTad qrael i i
ATEFTLT ATASAT, ATAHT HATHET FATAT THS, ST FSET &l forfead &9 § HT ST 3T 396 AT
Rt FT 3T Term WITereTT Arafwdl ®l SR & F IT FHIIAT HAGGTAT G qAaTs FT ATGL ST
Si¥ T ThaT g1 VT Teft srafRrt T gee % are ofw UE o v St A F 9w, At H 2, Sar G au
STTErRT<T SaeT S THAAT &, AL FIT, IT AT AT 0T FTTATT & AT STEAFHIT FY
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I AT AT &gy 20 (3T) AT IT-41T (1) F Tgd TEAH AT FIT 7T 73T Fls. |7 straer sifaw
LR
TH AT o Tgd FAL 1 T2 (7 o0l ATSTAT AT T [Faor e g ¥ TeTHq ATTAFHT & ITLH
FEATAT | Toga ATh a1 e f6am ST ahar gl
I

A9 3o TRIISHET % T S=aT afga srerEt 9= W AfSugia i S arelt S T "ier fEe,
ATHT: T ST A GHATIT 19 FArssnax fost (8.40 i) siiw e st @ire (7.55 i)
TRAST AT WS - aHET (46.45 ) = smaT aREd

Y : & IEEIHC S ERa
ELICT T q9 A9 S T T C\LEIREIT %I(&?ﬁ aa;a)?r
T . AT AT TS
| 341 | st | F 47
FA (FTHIE) 47
wtg : FfErer TR THS
1 322 [REL Y 532
2 616 BEil Y 2239
FA (TTHIE) 2771
e FATIT TTAHT: AT
1 | 605 | st | F 199
T (FTHIX) 199
LIEHGERS] AT ATHIT=AT
1 493 [REL Y 2403
2 488 st 625
3 23 [REL Y 11
4 01 st FT 25
5 489 TR - 1110
6 Village Road EEEAR - 124
7 492 LA - 254
8 490 SH-63 LAY - 554
FA (FTHIE) 5106
UERGIEUERI AT ATenf=ar
1 619 BEil T 1538
2 2020 st FT 836
3 575 =it FT 424
4 573 st F 46
5 572 [REL Y 24
6 624/2 st FT 44
7 574/1 BEil fa-Ff 734
8 574/2 BEil fa-#f 2504
9 628 BREL T 1490
10 627 st o3 248
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11 626 Gl T 2122
12 625/3 [BEl Ty 60
13 577 st F 40
14 SH-63 TR - 583
15 SH-63 TR - 22
16 2021 TR - 781
FA (TTHIE) 11470
i AT ATE=AT
1 | 384 | fasft | FT 37
o (T 37
e AR T AT AT
1 | 651 | st | F 737
o (FTH) 737
T SR TATAT: A= AT
1 1827 it Ty 13
2 796 st FT 336
3 697 it Ty 40
4 1401 it o 217
5 1148 it Ty 44
6 1 it A 288
o (FTH) 938

[%7. &. E-379287-10]
TToreT SfaTeda, 37 g AT (Fwtm)- 11, aieT

MINISTRY OF RAILWAYS
(Western Railway)
NOTIFICATION
Mumbeai, the 15th April, 2026

G.S.R. 283(E).— In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred in as the said act 2008), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of the
Special Railway Project, namely, Gauge Conversion of Dabhoi - Samalaya (46.45 Km) including Samlaya Railway fly
over bridge (8.40 Km) and Lotana bye pass line (7.55 Km) Project in District Vadodara in the State of Gujarat, hereby
declares its intention to acquired such land ;

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under
sub-section(l) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Prant Officer Savli, Taluka Seva Sadan
office Savli and Prant Officer Waghodiya, Taluka Seva sadan office Dabhoi, District Vadodara, in writing and shall set out
the grounds thereof and the competent authority shall give the objector an opportunity of being heard, either in person or
by legal practitioner and may. After hearing all such objections and after making such further enquiry, if any as the
competent authority thinks necessary, by order, either allow or disallow the objections;

Any order made by the competent authority under sub-section (IT) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, namely:
Gauge Conversion of Dabhoi - Samlaya including Samlaya Railway fly over bridge and Lotana bye pass line
Project in the state of Gujarat.

State : GUJARAT

District : Vadoadara

Sr. No. New Survey Type of Land Nature of Land Area O,f sznd to
Number be Acquire (in Sqm)
Village : Tarsana Taluka: Dabhoi
1 341 Private Agriculture 47
Total Sqm 47
Village : Dandiwada Taluka: Waghodia
1 322 Private Agriculture 532
2 616 Private Agriculture 2239
Total Sqm 2771
Village : Karmaliyapura Taluka: Waghodia
1 605 Private Agriculture 199
Total Sqm 199
Village : Tavra Taluka: Waghodia
1 493 Private Agriculture 2403
2 488 Private Agriculture 625
3 23 Private Agriculture 11
4 01 Private Agriculture 25
5 489 Govt - 1110
6 Village Road Govt - 124
7 492 Govt - 254
8 490 SH-63 Govt - 554
Total Sqm 5106
Village : Waghodia Taluka: Waghodia
1 619 Private Agriculture 1538
2 2020 Private Agriculture 836
3 575 Private Agriculture 424
4 573 Private Agriculture 46
5 572 Private Agriculture 24
6 624/2 Private Agriculture 44
7 574/1 Private Non-Agriculture 734
8 574/2 Private Non-Agriculture 2504
9 628 Private Agriculture 1490
10 627 Private Non-Agriculture 248
11 626 Private Non- Agriculture 2122
12 625/3 Private Agriculture 60
13 577 Private Agriculture 40
14 SH-63 Govt - 583
15 SH-63 Govt - 22
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16 | 2021 | Govt | : 781
Total Sqm 11470
Village : Vyankatpura Taluka: Waghodia
1 ‘ 384 ‘ Private ‘ Agriculture 37
Total Sqm 37
Village : Vyara Taluka: Waghodia
1 ‘ 651 | Private l Agriculture 737
Total Sqm 737
Village : Jarod Taluka: Waghodia
1 1827 Private Agriculture 13
2 796 Private Agriculture 336
3 697 Private Agriculture 40
4 1401 Private Agriculture 217
5 1148 Private Agriculture 44
6 1 Private Agriculture 288
Total Sqm 938

[F. No. E-379287-10]
RAJESH SRIVASTAVA, Dy. Chief Engineer (C) — II, Vadodara
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